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REPORT D THE P

It is to submit that, Sri. Jalagam Naveen Kumar, KLR Avenue, Komarabanda (V), Kodad (M),
Suryapet District has filed OA No. 90 of 2021 in the Hon'ble National Green Tribunal (NGT),

Southern Zone, Chennai against the pollution problems caused by parboiled rice mills (11
Nos) located in the area.

The Hon'ble NGT heard the matter on 14.08.2024 and passed order with directions to the
Telangana State Pollution Control Board, as mentioned below:

"1. The District Collector — Suryapet District, in its report dated 16.09.2023, has
stated that the committee had recommended to issue amendment orders to the rice
mills for only raw rice milling activities and they shall obtain Consent for
Operation (CFO) before starting the parboil activity, if any. The said orders
are yet to be Issued by the Telangana SPCB.

2. The Telangana SPCB is directed to issue such orders modifying the CFO
issued earljer.

3. The learned counsel appearing for the applicant will be satisfied if the said
order s passed by the Telangana SPCB.

4. Let the report be filed after the above-referred order is passed by the Telangana
SPCB.

5. Post the matter on 06.09.2024 for final hearing"
In this regard, the following is submitted:
It is to submit that, as per the recommendations of the Task Force committee in its meeting
held on 16.08.2023, the ZO-TGPCB, RC Puram, issued CFO amendment orders dt:

22.09.2023 to the respondent Industries (except R10 & R11, which are self closed) to
carryout raw rice milling activity only.

Further it is to submit that, the Board issued CFO amendment orders dt: 04.11.2023 based
on the compliance with the earlier directions and the details are mentioned below:

S. No. Name & Address of the Latest Status
industry

1 M/s. Raja  Rajeshwara | 1. The industry obtained CFO from the Board vide
Parboiled Rice Industries & order dated 22.01.2022 with validity of

Exports Ltd., Sy.No. 185/5, | 33,12 2031 for Parboiled Rice - 42 TPD.
Komarabanda (V), Kodad

(M), Suryapet Distri ct (R4) | 2. The Board has issued Amendment to the CFO
vide order dated 22.09.2023 with validity of
31.12.2031 for Raw Rice Miling - 42 TPD.
(ANNEXURE-I)

3. The industry Is carrying steamed rice milling
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. Subsequently, the

activity only & does not generate effluents.

Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.12.2031 for Parboiled Rice - 42
TPD (ANNEXURE-ITI)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and as
per results, the values are within the standards.
The same reported before Hon'ble NGT vide
report dt:03.07.2024.

. During the inspection, the industry is operating

steamed rice milling only.

M/s. Sri Venkateshwara Rice
Industries Pvt Ltd,
Sy.No.242/4, Komara banda
(V), Kodad (M), Suryapet
District (R5)

. Subsequently, the

. The industry has obtained CFO of the Board

vide order dated 08.08.2022 with validity up to
31.07.2032. ‘

. The Board has issued Amendment to the CFO

order dated 22.09.2023 with validity of
31.07.2032 for Raw Rice Milling - 65 TPD.
(ANNEXURE-III)

Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.07.2032 for Parboiled Rice - 65
TPD.(ANNEXURE-1IV)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and
as per results, the values are within the

- standards. The same reported before Hon'ble
NGT vide report dt:03.07.2024.

. As per the analysis report of the ETP Qutlet

collected on 23.02.2024, the value of BOD is
21 mg/| against the standard 100 mg/| for ETP
outlet.

. During inspection, the industry is operating

parboiled Rice milling activity.

M/s. Laxmi Ganesh Parboiled
Rice Industries, Sy. No.
230/1A, Komarabanda (V),
Kodad (M), Suryapet District
(R6) )

. Subsequently, the

. The industry has obtained CFO from the Board

on 08.10.2018 with validity period up to
31.03.2028.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
31.03.2028 for Raw Rice Miling - 16 TPD.
(ANNEXURE-V)

Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.03.2028 for Parboiled Rice - 16
TPD.(ANNEXURE-VI)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and
as per results, the values are within the
standards. The same was reported before
Hon'ble NGT vide report dt:03.07.2024.

. During inspection, the industry is carrying

Raw rice milling activity only.

M/s. APR Rice Industry,
Sy.No.242 & 243,
Komarabanda (V), Kodad

. The industry has obtained CFO renewal order

from the Board vide order dated 11.12.2020
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(M), Suryapet District (R7)

. Subsequently, the

with validity up to 30.09.2030.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
30.09.2030 for Raw Rice Milling - 30 TPD.
(ANNEXURE-VII)

Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 30.09.2030 for Raw Rice Milling -

30 TPD.(ANNEXURE-VIII) |

. The Board has conducted AAQ & Stack |

monitoring on 23.02.2024 & 24.02.2024 and
as per results, the values are within the
standards. The same was reported before
Honble NGT vide report dt:03.07.2024.

. During inspection, the industry is operating

Raw rice milling only.

M/s. Sri  Bhuvaneshwari
Parboiled Modem Rice Mill,
Sy.No. 230/1A & 230/2,
Komarabanda (V), Kodad
(M), Suryapet District (R8)

. Subsequently,

. The Board issued renewal of CFO & HWA to the

industry on 23.04.2022 valid upto 31.03.2032.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
31.03.2032 for Raw Rice Milling — 16.8 TPD.
(ANNEXURE-IX)

the Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.03.2032 for Paraboiled Rice —
16.8 TPD.(ANNEXURE-X)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and as
per results, the values are within the standards.

The same reported before Honble NGT vide
report dt:03.07.2024.

. During inspection, the industry was not in

operation.

M/s. Raja Rajeswari Parboiled
Rice Industries, Sy. No.
193/1, Komarabanda (V),
Kodad (M), Suryapet District
(R9)

. Subsequently, the

. The industry obtained CFO (Amendment) from

the Board on 23.06.2023 with validity period up
to 30.06.2033.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
30.06.2033 for Raw Rice Milling - 15 TPD.
(ANNEXURE-XT)

Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 30.06.2033 for Steamed Rice - 15
TPD.(ANNEXURE-XII)

. The Board has conducted AAQ & Stack

monitoring on 23.02,2024 & 24.02.2024 and as
per results, the values are within the standards.
The same reported before Honble NGT vide
report dt:03.07.2024,

- During inspection, the industry is operating

Raw rice milling activity.
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M/s. Sri Kanaka mahalaxmi
Parboiled Rice Mill,
Sy.No.185/2, 185/3, 185/4 &
185/5 Komarabanda (V),
Kodad (M), Suryapet District
(R10)

SICK

The industry is sick since more than 2 years and
not in operation.

M/s. Sri Padmalaya Parboiled
Rice Industry is located at
Sy.No. 232, Komarabanda
(V), Kodad (M), Suryapet
District (R11)

. Subsequently, the Board

. The industry has obtained CFO Amendment

from the Board on 23.06.2023 with validity
period up to 30.06.2033.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
30.06.2033 for Raw Rice Milling - 15 TPD.
(ANNEXURE-XIII)

issued CFO
Amendment vide order dated 04.11.2023 with
validity of 30.06.2033 for Paraboiled Rice - 15
TPD.(ANNEXURE-XIV)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and
as per results, the values are within the
standards. The same reported before Hon'ble
NGT vide report dt:03.07.2024.

. During inspection, the industry was not in

operation.

M/s. Sri Raghavendra Swamy
Parboiled Rice Industry,
Sy.No. 234/1 & 242/4,
Komarabanda, Kodad (V&M),
Suryapet District (R12)

The industry closed its operations and dismantied
the machinery.

10

M/s. Sri Venkata Lakshmi
Parboiled Rice Mill, Sy. No.
243, Komarabanda (V),
Kodad (M), Suryapet District
(R13)

11

M/s.  Sri
Parboiled Modern Rice Mill,
Sy No. 230/1A & 230/2,
Komarabanda (V), Kodad
(M), Suryapet District (R14)

. Subsequently, the Board

. The industry obtained CFO from the Board on

23.07.2018 with validity period

up to
31.03.2028. -

- The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
31.03.2028 for Raw Rice Milling - 26 TPD.
(ANNEXURE-XV)

issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.03.2028 for Paraboiled Rice - 26
TPD.(ANNEXURE-XVTI)

. The Board has conducted AAQ & Stack

monitoring on 23.02.2024 & 24.02.2024 and
as per results, the values are within the
standards. The same reported before Hon'ble
NGT vide report dt:03.07.2024.

. During inspection, the industry is operating

Raw rice milling only.

Venkataramana

; The industry obtained CFO from the Board on

31,12.2018 with validity period up to
31.12.2028.

. The Board has issued Amendment to the CFO

vide order dated 22.09.2023 with validity of
31.12.2028 for Raw Rice Milling - 21 TPD.

y
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(ANNEXURE-XVII)

3. Subsequently, the Board issued CFO
Amendment vide order dated 04.11.2023 with
validity of 31.12.2028 for Parboiled Rice - 21
TPD.(ANNEXURE-XVIII)

4, The Board has conducted AAQ & Stack
monitoring on 23.02.2024 & 24.02.2024 and as
per results, the values are within the standards.
The same reported before Hon'ble NGT vide
report dt:03.07.2024.

5. During inspection, the industry is operating
steamed rice milling only.

It is to submit that, as per the monitoring data pertaining to Ambient Air Quality, Stack
emmissions & outlets of ETPs in respondent industries, the parameters are within the
stipulated standards. Presently, 4 No’s of industries carrying out raw rice milling activity, 2
No’s industries carrying out steamed rice milling activity, 1 No.of industry is carrying out
Paraboiled rice milling activity, 2 No's of industries not in operation at the time of inspection
and 2 No's of industries are became sick.

Place: Nalgonda f

Date: 02.09.2024. e
ENVIRONMENTAL ENGINEER

iangmesoliion Contiol Bend
T Reglonel Offioe, Nalgonds.
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TELANGANA STATE POLLUTION CONTROL BOARD

Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Govt. ITl College, R.C.Puram, Sangareddy District - 502 032,
Phone : 08455 280477, website: tspcb.cgg.gov.in

DOrder No: TSPCB/ZO/RCPINLG/564/CFO/2023~ .

AMENDMENT of CFO & HWA ORDER

-(—#-

(=¥,
ol s .

Date: 22.09.2023

Sub: TSPCB, ZO, R.C. Puram - CFO - M/s. Raja Rajeshwara Parboiled Rice
Industries & Exports Ltd., Sy. No. 185/5, Komarabanda (V), Kodad (M),
Suryapet District - Amendment to CFO & HWA Order - Issued — Reg.

Ref: 1. CFO Order No: TSPCB/ZO/RCP/NLG/564/CFO/2022-

SML027005655627REN, Dated: 22.01.2022.

2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.

3. The EE, RO, Nalgonda report dated 24.08.2023.

4. CFO Committee meeting held on 12.08.2023 at TSPCB, Zonal Office,
R.C Puram.

FR Ak

Whereas, the Board vide reference 1% ciled, issued CFQ Order to M/s.

Raja Rajeshwara

Komarabanda (V),

Parboiled Rice Industries & Exports Ltd., Sy. No. 185/5,
Kodad (M), Suryapet District for carrying out the following

products with a validity period upto 31.12.2031.

Whereas, vide reference 2

S. No. | Products I Cl'uan'tlty f
1 | Parboiled Rice | a207PD _A%;
By—F‘rodnct f

2 fHusk 127TPD
3 Bran | 3 TPD |

4 | Broifcn rice I 3TPD E

" cited, the Board’'s Task Force Committee

meeting held on 16.08.2023 at Board Office, TSPCB, Hydesrabad in connection
with OA No0.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity. When they proposed to start the °
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3" cited, the EE, RO, Nalgenda submitted report
for issue of amendment of CFO to the industry for carrying out raw rice milling

activity only.

Whereas, vide reference ¢

before the CFO

1" cited, the EE, RO, Naigonda report was placed
held on 12.09.2023. After detailed

Commitlee mesling

discussions, the Commitlee recommended to issue amendment to CFQ order for
carryout the raw rice milling activity only.

Page 1 of 2
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Accordi glv, the following Amendmen&s are mads to- the CFO order lssued
vida r&ference 1“t cited and ‘shall be read as. follows:

« The Board issued Consent for Operation (CFO) to manufacture the following

produicts:
5. No. | Products ' S Quain'titﬁ
1 | Raw Rice Mlllmg _ 42.0TPD
T ByFra c’lu e et
T2 | Husk A
s |{Bran T — 37TPD —
4 “ Broken fice | ~ 3TPD
The mdusmr “shall nat t:arry parbmleci “actvity under any :
| circumstances without taking Board permission.

Other Condltions

1. The industry bhall carryout the raw rice milling activity only and shall not carmy
parboiled activity under any circumstances without taking Board permission.

2. The industry shall not consume & generate any water from the plant except domestic
© purpose.

3. The industry shall not operate the ETP without permission of the Board.
4. The industry shall not operate the boiler without permission of the Board.

5. The validity period of CFO order issued vide reference 1% citad remains the same with
the. above mentioned conditions. ‘

JOINT CHIEF ENVIE,,DNMEN:_ \__,L;_ NG!NE =R (FAC)

To :
Ni/s. Raja Rajeshwara Parboiled Rice Industries & Expar&s Ltd :;jj}ﬁ ;
Sy. No. 185/5, Kornarabanda (V), o
Kodad (M), Suryapet District.

W,
.“.,‘

Copy to the Environmental Engineer, TSPCB, Regional Office, Nalgonda for inforration.
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TELANGAMA STATE POLLUTION CONTROL BOARD
Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govt. ITl College, R.C.Puram, Sangareddy District - 502 032.
- Phone : 08455 280477, website: tspcb.cgg.gov.in

Order No:

AMENDMENT of CFQ & HWA QRDER

TSPCBIZO/RCP/NLG/564/CFO/2023- 433 Date: 04.11.2023

TSPCB, Z0, R.C. Puram — CFO — M/s. Raja Rajeshwara Parboiled Rice

Industries & Exports Ltd., Sy. No. 185/5, Komarabanda (V), Kodad (M),
Suryapet District — Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1.

2.

o ok

CFO Order No: TSPCB/ZO/RCP/NLG/564/CFO/2022-
SML027005655627REN, Dated: 22.01.2022.

Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.

. Amendment of CFO Order No: TSPCB/ZO/RCP/NLG/564/CFO/2023-

207, Date: 22.09.2023.

Industry request letter dt:27.09.2023.

The EE, RO, Nalgonda report dated 25.10.2023.

CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

Kevekdede

Whereas, the Board vide reference 1% cited, issued CFQO Order to M/s.
Raja Rajeshwara Parboiled Rice Industries & Exports Ltd., Sy. No. 185/5,
Komarabanda (V), Kodad (M), Suryapet District for carrying out the following

products with a validity period upto 31.12.2031.

r

S. No'."‘ Products

Quantity
1 Parboiled Rice 1 420TPD
By-Product - B
2 | Husk { 12 TPD
3__|Bran s oo
. 4 Broken ri_c;eA' - L —3 TPD

Whereas, vide reference 2" cited, the Board's Task Force Commitiee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3 gited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.

Page 1 of 2
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Whereas, vide reference 5% cited, the industr‘y request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carrying out paraboiled rice milling activity.

The industry request and EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussions, the
Commitiee recommended to issue amendment to CFQ order for carryout the
paraboiled rice milling activity as permitted in CFO order issued vide reference 1% cited.

Accordingly.. the. following  Amendments are made to the CFO order ls.-.ued vide

refererice 1% cnted and.shall be. read:as: foliows:

o The Board ‘issued Consent for Operation (CFO) to manufacture the following
products: . ,

[[5-No. [Products T Guantiy
1 |ParboiledRice . .4 . 4207TPD .
PBy-Product S
2 |Husk | 12 TPD
! I'Bran. .. ... i 3TPD
4 ‘ff?;.-.Broken nce T __" ""j_ 3TPD

The validity period of CFQ order iSuLled v1de reference 15‘ cxted remains the same
with the conditions stipulated therein.

@NW

RONMENTAL ENGINEER

To

Sy. No. 185/5, Komarabanda V),
Kodad (i), Suryapet District.

Copy lo the Environmental Engineer, TSPCB, Regional Office, lalgonda for information.
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Anneruyé —
T TELANGANA STATE POLLUTION CONTROL BOARD
ARG Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
‘vﬁgﬁr‘w Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
L, Phone : 08455 280477, website: tspcb.cgg.gov.in
AMENDMENT of CFQ & HWA ORDER
Order No: TSPCB/ZO/RCP/NLG/974/CF0Q/2023- I3 Date: 22.09.2023

Sub: TSPCB, ZO, R.C. Puram - CFO -~ M/s. Sri Venkateshwara Rice
Industries Pvt Litd., Sy.No. 242/4, Komarabanda (V), Kodad (M),
Suryapet District — Amendment te CFO & HWA Order - Issued — Reg.

Ref: 1. CFO Order No. CFQ Order No: TSPCB/ZO/RCP/NLG/974/CFQ/2022-
220823966080, Dated: 08.08.2022.
2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board QOffice, TSPCR, Hyderabad.
3. The EE, RO, Nalgonda report dated 24.08.2023.
4. CFO Commiltee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.

dededdede

Whereas, the Board vide reference 1* cited, issued CFO Order fo M/s. Sri
Venkateshwara Rice Industries Pvt Lid., Sy.No. 242/4, Komarabanda (V), Kedad
(M), Suryapet District for carrying out the following products with a validity period
upto 31.07.2032. '

Quantit;r 7

| S.Mo. | Products | _
' |ParbolledRice | es0TPD |
2 Electricity 1 MW |
| (Captive Power Plant)

Whereas, vide reference 2™ cited, the Board’s Task Force Commiltee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No0.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity. When they proposed to start the
parboiled activity, they shall obtain CFQ for the same.

Whereas, vide reference 3 cited, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO to the industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4" cited, the EE, RO, Nalgonda report was placed
before the CFO Commillee meeting held on 12.08.2023. After detailed
discussions, the Committee recommended to issue amendment to CFO order for
carryout the raw rice milling activity only.
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Ae ccorcimq! I the. 'i‘oﬂﬂowmc} Amendments. are made. to the CEO.order issued

vide reference 1" cn:ed and :.sh'aﬂl bé-madi as follow':

« The anrd issued Consent for Operatlon (CFO} to manufacture the following

products: e g _
[ s. no. | Products A Quantity
1 | Raw Rice Milling T 85.0TPD
2 Electricity , 1 MW
{Captive Power Plant)

{ The mdustry shall not carry parabmiad activity under any
| circumstances wutheut taking: Board: permiss:an

Other.Conditicns:

1. The industry shall cariyout the raw rice milling activity only and shall not carry
parboiled activity under any circumetances without taking Board permission.

2. The industry shall not consume & generaie any water from the plant except domestic
purpose. .

3. The industry shall not operate the ETP without permission of the Board.
4. The industry shall not operate the boiler without permission of the Baard.

5. The validity period of CFO order issued vide reference 1% cited remains the same with
the above mentioned conditions.

JOINT CHEEF ENViROHME‘__@ﬁKL ENG r.fE‘ER (FAC)
To ' ey s
iils. Sti Venkateshwara Rice Industries PvtLid, -
Sy.No. 242/4, Komarabanda (V), 1A & B
Kodad (M), Suryapet District. Bl

Copy to the Environmental Enigineer, TSPCB, Regional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD

LT

o Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
SR Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
Phone : 08455 280477, website: tspch.cgg.gov.in
AMENDMENT of CFQ & HWA ORDER
Order No: TSPCEB/ZO/RCPINLG/OT4A/CFQI2023- 227 Date: 04,11.2023

Sub: TSPCB, ZO, R.C. Puram - CFO - M/s. Sri Venkateshwara Rice
Industries Pvt Lid., Sy.No. 242/4, Komarabanda (V), Kodad (M),
Suryapet District — Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. CFO Order No: TSPCB/ZO/RCP/NLG/974/CFO/2022-
220823966080, Dated: 08.08.2022.

2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.
Amendment of CFO Order No: TSPCB/ZO/RCP/NLG/974/CFO/2023-
213, Date: 22.09.2023.
Industry request letter dt:27.09.2023.
The EE, RO, Nalgonda report dated 25.10.2023.
CFO Committee meeting held on 04.11.2023 at TSPCB, Zona! Office,
R.C Puram.

pas W

W ek

Whereas, the Board vide reference 1% cited, issued CFO Order to M/s. Sri
Venkateshwara Rice Industries Pvt Ltd., Sy.No. 242/4, Komarabanda (V), Kodad
(M), Suryapet District for carrying out the following products with a validity period
upto 31.07.2032.

S. No. | Products - l’ ----- g __ﬂi
1 Parboiled Rice 65.0 TPD L

|
| 85

|2 Electricity |
| i(CaptivePowerPlanty | |

Whereas, vide reference 2" gited, the Board's Task Force Committee
meeting held on 16.06.2023 at Board Office, TSPCRB, Hyderabad in connection
with OA No.80 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice miliing activity only. When they proposed to start the
parboiled activity, they shall obtain CFQ for the same.

Whereas, vide reference 3 cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.



®

Whereas, vide reference 5" cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO io the industry for
carrying out paraboiled rice milling activity. :

The industry request and EE, RO, Nalgonda report was placed before the
CFO Commitiee meeting held on 04.11.2023. After detailed discussions, the
Committee recommended fo issue amendment to CFO order for carryout the
paraboiled rice milling activity as permitted in CFO order issued vide reference 1% cited.
Accordingly. the following Amendments are made fo. the CEQ.order issued
vide reference 1 cited and shail be read as foliows:

e The Board issued Consent for Operation (CFO) to manufacture the 'fbllowing

products: _ ‘
" [8 No. |Produsts | Quantity
“1__ | ParboiledRicg: . . ... | 850TPD._. . |
2 |EBecicty . |  1Mw
| (Captive Power Plant) 3 ;

The validity period of CFO order issued vide reference 1% cited remains the same
with the conditions stipulated therein.

: qkd >~
NYIRONMENTAL ENGINEER
To , ¥ _

Wifs. Sri Venkateshwara Rice indus
Sy.No. 242/4, Komarabanda (V), -
Kodad (M), Suryapet District. TEZ G o Tny

1 N

- [ ; .
Copy to the Environmental £nginesr, TSPCS, Regional Office, Nalgonda for information.
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—— TELANGANA STATE FOLLUTION GONTROL BOARD
e Zonal Office, 25-35/11, Tulasi Reddy Complex, 2" Floor,

\-1@”‘“1\-? Opp. Govt. ITI Cellege, R.C.Puram, Sangareddy District - 502 032.
AR Phone : 08455 280477, website: tspch.cgg.gov.in

AOveAaT € Y

AMENDMENT of CFQ & HWA ORDER

Order No: TSPCBIZDIRCPINLGHUDSICFO/Z‘JZ‘B-&'@-{ Date: 22.00.2023

Sub: TSPCB, ZO, R.C. Puram — CFO — M/s. Laxmi Ganesh Parboiled Rice
Industries, Sy.No. 230/1/A, Komarabanda (V), Kodad (M), Suryapet
District — Amendment to CFO & HWA Order — Issued ~ Reg.

Ref: 1. CFO Order No, TSPCB/ZO/RCP/NLG/1003/CFO/2018-1405, Dated:
08.10.2018.
2. Minutes of the Board's Taskforce Commitlee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.
3. The EE, RO, Nalgonda report dated 24.08.2023.
4. CFO Committee meeting held on 12.09.2023 at TSPCB. Zonal Office,
R.C Puram.

W EN

Whereas, the Board vide reference 1™ cited, issued CFQ Order to M/s.
Laxmi Ganesh Parboiled Rice industries, Syv.No. 230/1/A, Komarabanda (V),
Kodad (M), Suryapet District for carrying out the following products with a validity
period upto 31.03.2028.

S. No. | Products I Quantity
_ 1 |PerbolledRice | 160TPD
By-Product
B -2 -_Tii{)e HUSE_“'_W"“ - _: o 4 TPD
3 |RiceBran _"_‘ ~ 2TPD
4 _|Brokenrce 1 . 3TPD

Whereas, vide reference 2" cited, the Board's Task Force Commiliee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA N0.20 and instructed the ZO-RC Puram fo issue amendment orders to
the 10 rice mills for raw rice milling activity. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3™ cited, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO io the industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4™ cited, the EE, RO, Nalgonda report was placed
before the CFO Commiltee meeting held on 12.00.2023. After detailed
discussions, the Commitiee recommended to issue amendment to CFO order for
carryout the raw rice milling activity only.
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Accordt : 'I g the fo!lowmc; Amemimen‘i:s BYe. made to the CFO order issued

vide: reference 1° cited and shall be read as follow,s

[

The Board issued Consent for Operatlon (CFO) to manufacture the follawing

products: , e o
[5.No. | Products______ i “Guantity
1 _| Raw Rice Milling.. N i6TPD

7 "TBy-Products ' ‘ .

— T Rico Husk ey =55

“3 | Rice Bran T .. L 2TPD
%4 |BrokenRice [~ 3TRD
| The mdustry shall not carry paraboi!ed activity under .:my
; circumstances without taking Boar& parmlsslon i e o ne o

Other Condmons

i

The industry shall carryout the raw rice miliing activity only and shall not. carry’
parboiled activity under any circumstances without taking Board permission.

The industry shall not consume & generate any water from the plant except domestic
purpose.

The Industry shall not operate the ETP without permlsswn of the Board.

4. The indusiry shali not operate the boiler without permissian of the Board.

5. The validity period of CFO order issued vide reference 1° cited remains the same w:th
the above mentioned conditions. .
JOINT CHIEF ENWRDNMENTM EN@WEE' (FAC)
To ¥ : W
Wi/s. Laxmi Ganesh Parboiled Rice Industries,

Sy.No. 230/1/A4, Komarabanda {V},

Kodad (i), Suryapet District.

Copy to the Environmental Engineer, TSPCB, Regional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD
IEAGANA Zonal Office, 25-35/11, Tulasi Reddy Complex, 2" Floor,

AT,
B e

AR Opp. Govt. IT] College, R.C.Puram, Sangareddy District - 502 032.
. FPhone : 08455 280477, website: tspch.cgg.gov.in

AMENDMENT of CFO & HWA ORDER

Order No: TSPCRIZO/RCPINLG/1003/CFO/2023- 23 7 Date: 04.11.2023

Sub: TSPCB, 7O, R.C. Puram — CFO - M/s. Laxmi Ganesh Parboiled Rice
Industries, Sy.No. 230/1/A, Komarabanda (V), Kodad (M), Suryapet
District — Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCPINLG/1003/CFO/2018-1405, Dated:
08.10.2018.
2 Minutes of the Board's Taskforce Commilltee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.

3. Amendment of CFO Order No:
TSPCB/ZOIRCRPINLG/1003/CFO/2023-206 Date: 22.09.2023
Industry request letter dt:27.09.2023.

The EE, RO, Nalgonda report dated 25.10.2023,
CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

SRS

Whereas, the Board vide reference 1#' ¢cited, issued CFQO Order fo M/s.
Laxmi Ganesh Parboiled Rice Industries, Sy.No. 230/1/A, Kemarabanda (V),
Kodad (M), Suryapet District for carrying out the following products with a validity
period upto 31.03.2028.

_S.No. | Products I Quantity
1 Parboiled Rice : 16.0 TPD

e I
5 |Riee Husk | TATPD |
"5 |Rice Bran L 2TPD |
"4 |Brokenrice I 3TPD |

Whereas, vide reference 2" sited, the Board's Task Force Commitiee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in conneclion
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders 1o
the 10 rice mills for raw rice milling activity only. When they proposed fo start the
parboiled activily, they shall obtain CFO for the same.

Whereas, vide reference 3% cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the induslry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.
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Whereas, vide reference 5" cited, the industry request and EE, RO,
Nalgonda submitted: report for issue of amendment of CFO 1o the industry for
carrying out paraboeiled rice milling activity.

The industry request and EE, RO, Nalgonda report was placed before the
CFQO Commitiee meeting held on 04.11.2023. After detailed discussions, the
Committee recommended to issue amendment to CFO order for carryout the
paraboiled rice milling activity as permitted in CFO order issued vide reference 1% cited.

Accordingly, the following Amendments are made to the CFQ order issued vids

re*ererit:k.._ 1_“ cntedand shall be read as follows;

» The Board issued Consent for Operation (CFQ) to manufacture the following
products: .. . ... _

= No;.""f"lf‘a"aﬂucts o )  Quantity |
" 1 | Parboiled Rice . .t 180TPD .
BY‘Pi‘OdUEt o i e ‘

.2 1Rice Husk ] T 4TPD

"3  |RiceBran | T 2 TPD

4 |Brokenrice | 3TPD

. The validity period of CFO order lssued wde reference 15' clted remains the same
with the conditions stipulated thersin.

To 4" DEN :

M/s. Laxmi Ganesh Parboiled Rice Endu
Sy.No. 230/1/A, Komarabanda {(V),
" Kodad (M), Suryapet District.

Copy to the Environmenial Engineer, TSPCB, R‘agfonal Office,, Kalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD
Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govl. ITI College, R.C.Puram, Sangareddy District - 502 032.-
Phone : 08455 280477, website: tspch.cgg.gov.in

Ane+\ye - @

AMENDMENT of CFO & HWA ORDER

Order No: TSPCBIZO/RCP/NLG/1135/CFOI2023- 9/ Date: 22.09.2023

Sub:  TSPCB, ZO, R.C. Puram — CFO - M/s. APR Rice Industry, (Formerly
M/s. Laxmi Narsimha Swamy Rice Industries), Sy.No. 231/4 & 243,
Komarabanda (V), Kodad (M), Suryapet District — Amendment to CFQ

HWA Order — Issued - Reg.

&
Ref: 1.
2.

3.
4,

CFO Order No. TSPCB/ZO/RCP/NLG/1135/CF0/2020-1166, Dated:
11.12.2020.

Minutes of the Board's Taskforce Commilttee Meeting held on
16.08.2023 al Board Office, TSPCB, Hyderabad.

The EE, RO, Nalgonda report dated 24.08.2023.

CFO Commitlee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.

Fhhik

Whereas, the Board vide reference 1" cited, issued CFQ Order to M/s.
APR Rice Industry, (Formerly M/s. Laxmi Narsimha Swamy Rice Industries),
Sy.No. 231/4 & 243, Komarabanda (V), Kodad (M), Suryapel District for carrying
out the following products with a validity period upto 30.09.2030.

_5.No. [Produscts . _ Quantity
1 | Paraboiled Rice | _30TPD
| By-Products ] R

_ 2 |Ricebran 3TPD
3 Brokenrice | ~~ 3TPD
A4 fHusk | _______ATPD

Whereas, vide reference 2" cited, the Board's Task Force Committee
meeting held on 16.08.2023 al Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram lo issue amendment orders to
the 10 rice mills for raw rice milling activity. When they proposed to start the
parbeiled activity, they shall oblain CFO lor the same.

Whereas, vide reference 3" cited, the EE, RO, Nalgonda submitled report
for issue of amendment of CFQ lo the industry for carrying out raw rice milling

aclivity only.

Whereas, vide reference 4" cited, the EE, RO, Nalgonda report was placed
before the CFO Commiltee meeting held on 12.09.2023. After detailed
discussions, the Commitlee recommended to issue amendment to CFQO order for
carryout the raw rice milling aclivity only.
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According lv

the following Amendments ase made to the CFO order issued

- T e

vide reference 1% cited and shall be read as follows:

[}

The Board issued Consént for Operétion {CFO) to manufacture the following

products: | . .o o ee o iue L T
5. No. | Products . . Quantity
9 Raw Rice Milling I - 30 TPD
.By-Products : .
5 | Ricebran i “3TPD
3 | Brokenfice s .. .. oolie 1 -
"4 |Husk 0 4 TPD
The industry shall not camry paraboifed activity ‘under any
circumstances without taking Board pe;r_rniss_lon. ‘

Other Conditions:

1.

The industry shall carryout the raw rice niiiling activity onty and shall not carry
parboiled activity under any circumstances without taking Board permission.

The industry shall not consume & generate any water from the plant except domestic
purpase.

The industry shall not operate the ETP without permission of the Board.

4. The industry shall not operate the boiler without permission of the Board.

To
Wi/s. APR Rice Industry,

The validity period of CFO order issued vide reference 1% cited remains the same with
the above mentioned conditions.

(Formerly Ri/s. Laxmi Narsimha Swamy Rice Ind us"tri_'és); "
Sy.No. 231/4 & 243, Komarabanda (W),
Kodad (W), Suryapet District.

Copy to the Environmental Engineer, TSPCB, Regional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD
Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
Phone : 08455 280477, website: tspch.cgg.gov.in

__B0olTm__

AMENDMENT of CFO & HWA ORDER

Order No;: TSPCB/ZO/RCP/NLG/1135/CFO/2023- 240 Date: 04.11.2023

Sub: TSPCB, Z0, R.C. Puram — CFO - M/s. APR Rice Industry, (Formerly
M/s. Laxmi Narsimha Swamy Rice Industries), Sy.No. 231/4 & 243,
Komarabanda (V), Kodad (M), Suryapet District — Amendment to CFO
& HWA Order — Issued — Reg.

Ref: 1. CFO.Order No. TSPCB/ZO/RCP/NLG/1135/CFO/2020-1166, Dated:
11.12.2020.
2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.

3. Amendment of CFO Qrder No:
TSPCB/ZO/RCP/NLG/1135/CF0/2023-215, Date: 22.09.2023.

4. Industry request letter dt:27.09.2023.

5. The EE, RO, Nalgonda report dated 25.10.2023.

6. CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,

R.C Puram.

Whereas, the Board vide reference 1% cited, issued CFO Order to M/s.
APR Rice Industry, (Formerly M/s. Laxmi Narsimha Swamy Rice Industries),
Sy.No. 231/4 & 243, Komarabanda (V), Kodad (M), Suryapet District for carrying
out the following products with a validity period upto 30.09.2030.

“S.No. [Products " Quantity |

1 | Paraboiled Rice _ | __30TPD |

By-Producis | o |

2 |Ricebran L 3TPD ]

3 IBrokenrice | 3TPD ;
4 jHusk i _A4TPD

Whereas, vide reference 2™ ciled, the Board's Task Force Committee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3™ cited, the Board issued amendment of CFO
Crder for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.
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Whereas, vide reference 5P cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carrying out paraboiled rice milling activity.

The industry request and EE, RO, Nalgonda report was placed before the
CEO Committee mesting held on 04.11.2023. After detailed discussions, the
Committee recomimended. to issue amendment to CFO order for carryout the
paraboiled rice milling activity as permitied in CFO order issued vide reference 1* cited.
Accordingly; the following Amendments are made fo the CFO order issued
vide reference 1% cited and shall be read as follows:
e« The Board issued Consent for Operation (CFO) to manufaciure the following

products: ‘
S. No. | Products ' T Quantity .
1 Raw Rice Milling ' 30 TPD
~ I'By-Products - , L
2 . |Ricebran ... .. 3 TPD.
3 3 | Brokenrice b - 3TPD
N T 1 P SRR N - T

The validity period of CFO order issued vide reference: 1%t cited remains the same
with the eonditions stipulated therein.

To F e
M/s. APR Rice Industry, .
(Formerly M/s. Laxmi Narsimha Swai
Sy.MNo. 231/4 & 243, Komarabanda (V)i — -4
Kodad (M), Suryapet District. S

S

Copy to the Environmental Enginger, TSPCB, Regional Office, Nalganda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD

o Zonal Office, 25-35/11, Tulasi Reddy Complex, 2" Floor,
RN Opp. Govi. ITI College, R.C.Puram, Sangareddy District - 502 032.
L Phone : 08455 280477, website: tspch.cgg.gov.in
AMENDMENT of CFQ & HWA ORDER
Order No: TSPCB/ZO/RCP/NLG/1488/CF0/2023- S0 Date; 22.00.2023

Sub:  TSPCB, Z0, R.C. Puram - CFO — M/s. Sri Bhuvaneshwari Parboiled
Modern Rice Mill, Sy.No. 230/1A & 230/2, Komarabanda (V), Kodad (M),
Suryapet District - Amendment to CFO & HWA Qrder — Issued ~ Reg.

Ref: 1.
2.
3.
4. CFO Commillee meeting held on 12.09.2023 at TSPCB, Zonal Office,

CFO Qrder No. 55117/TSPCB/RO/NLG/CF0/2022, Dt: 23.04.2022.
Minutes of the Board's Tasklorce Committee Meeling held on
16.08.2023 at Board Office, TSPCB, Hyderabad.

The EE, RO, Nalgonda report dated 24.08.2023.

R.C Puram.

WK ek

Whereas, the Board vide reference 1% cited, issued CFQ Order to M/s. Sri
Bhuvaneshwari Parboiled Modern Rice Mill, Sy.No. 230M1A & 230/2,
Komarabanda (V), Kodad (M), Suryapel District for carrying out the following
products with a validity period upto 31.03.2032.

S.No. |Products

S.No. |Products | ___Quantity
1__ | Paraboiled Rice . __1687TPD
| By-Products i o
| Rice bran ! 144 TPD
| Broken rice 7 ; ) 0.48TPD
L | Husk N ..552TPD

Whereas, vide reference 2™ cited, the Board’'s Task Force Commiltee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the Z0O-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling aclivily. When lhey proposed to start the
parboiled activity, they shall obtain CFO for the same.

1)

Whereas, vide reference 3" ciled, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO fo lhe industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4™ cited, the EE, RO, Nalgonda report was placed
before the CFO Committee meeting held on 12.09.2023. After detailed
discussions, the Commiltee recommended to issue amendment to CFO order for
carryout the raw rice milling activity only.

Accordinglv, the following Amendments are made to the CFO order issued

vide reference 1% cited and shall be read as follows:
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s The Board issued Consent for Operation (CFO) to manufacture the following

products: ) . o
'S, No. | Products T Quantity
1. | RawRice Milling . I " 16.8 TPD__
“By-Products f
2 Rice bran ... : B 1,44 TFPD
3 Broken rice j 0.48 TPD
; 4 | Husk o | 7 5527TPD
The industry shall not carry paraboiled activity under any
, circumstances without taking Board permission. ‘

Qther Conditions:
1. The industry shall carryout the raw rice milling activity only and shall not.carry
parboiled activity under any circumstances without taking Board permission.

2. The industry shall not consume & generate any water from the plant except domestic '
purpose.

3. The industry shall not operate the ETP without permission of the Board.
4. The industry shall not operate the boiler without permission of the Board.
5. The validity period of CFO order issued vide reference 1* cited remains the same with

the above mentioned conditions.
pefiedetif
JOINT CHIEF ENVIRONMENTAL ENGINEER (FAC)

To
/s, Sri Bhuvaneshwari Parboiled Modern Rice Mill,
Sy.No. 230/1A & 230/2, Komarabanda {V), i
Kodad (i), Suryapet District.

Copy to the Environmental Engineer, TSPCE, Regional Office, Nalgonda for information.
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TELANGANA STATE POLILLUTION CONTROL BOARD
Zonal Qffice, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032,
Phone : 08455 280477, website: tspch.cgg.gov.in

AMENDMENT of CFO & HWA ORDER

Order No: TSPCB/ZQ/RCPINLG/1488/CFO/Z2023-01Y . Date: 04.11.202

Sub: TSPCB, Z0, R.C. Puram - CFO — M/s. Sri Bhuvaneshwari Parboiled
Modern Rice Mill, Sy.No. 230/1A & 230/2, Komarabanda (V), Kodad (M),
Suryapet District — Amendment to CFO & HWA Order - Issued — Reg.

Ref: 1. CFO Order No. 55117/TSPCB/RQ/NLG/CFO/2022, Dt: 23.04.2022.

2. Minutes of the Board's Taskforce Committee Meeting held on

16.08.2023 at Board Office, TSPCB, Hyderabad.

3. Amendment of CFO Order No:
TSPCB/ZO/RCP/NLG/1488/CFO/2023-208, Date: 22.09.2023.
Industry request letter di:27.09.2023,

The EE, RO, Nalgonda report dated 25.10.2023.

CFO Commiltee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

OF (0

ofedehede

Whereas, the Board vide reference 1% cited, issued CFO Qrder to M/s. Sri
Bhuvaneshwari Parboiled Modemn Ricae Mill, Sy.No. 230/1A & 230/2,
Komarabanda (V), Kodad (M), Suryapet District for carrying out the following
products with a validity period upto 31.03.2032.

_S.No. |[Products T Quantity
1 | Paraboiled Rice | __1687TPD

; By-Produets
2 |Ricebran ! 1.44TPD
3 _|Brokenyice . 0487PD
________ 4  jHusk , 5.52TPD

Whereas, vide reference 2™ cited, the Board's Task Force Committes
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with QA No.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3™ cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4™ cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling aclivity.
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Whereas, vide reference 5" cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carrying out paraboiled rice milling activity.

The industry request and EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussions, the
Comimittee recommended to issue amendment to. CFO- order for carryout the
paraboiled rice miiling activity as permitted in CFO order issued vide reference 1¥ cited.
Accordingly, the following Amendments are made to the CFO order issued
vide reference 1% cited and shall be read as follows:

» The Board issued Consent for Operation (CFO) to manufacture the. following

products: , 7
_ 8. No. | Products " ___Quantity
: 1 Paraboiled Rice i , 16.8 TPD
— " [By-Products | ... .. ..
2 | Rice bran ' 1.44 TPD
3 | Brokenrice . | T 048TPD
4  [Husk . : R -7 N e :

The validity period of CFQ order fssued vide reference 1* cited remains the same
with the conditions stipulated thersin.

4O \EF ENVIRONMENTAL ENGINEER
W/s. Sri Bhuvaneshwari Parboiled Modery, Rie
Sy.No. 230/1A & 230/2, Komarabanda (W} iy
Kodad (), Suryapet District. B

¥ e

5

e N
Copy to the Environmental Engineer, TSPCB, ‘Regional'O

g
o

fice, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD
Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
Phone : 08455 280477, website: tspeb.cgg.gov.in

AMENDMENT of CFO & HWA ORDER

Order No: TSPCB/ZO/RCPINLG/985/CF0/2023- 2/ jf’ Date: 22.09.2023

Sub: TSPCB, ZO, R.C. Puram — CFO — M/s. Raja Rajeswari Parboiled Rice
Industries, Sy No. 193/1, Komarabanda (V), Kodad (M),Suryapet District
— Amendment to CFQO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLG/965/CFQ/2023-230824539075,
Dated: 23.06.2023.
2. Minutes of the Board's Taskiorce Commiltee Meeting held on
16.08.2023 at Board Qffice, TSPCB, Hyderabad.
3. The EE, RO, Nalgonda report dated 24.08.2023.
4, CFO Committee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.

otk

Whereas, the Board vide reference 1% ciled, issued CFO Order to M/s.
Raja Rajeswari Parboiled Rice Industries, Sy No. 193/1, Komarabanda (V), Kodad
(M),Suryapet District for carrying out for carrying out the following products with a
validity period upto 30.06.2033.

Sil\lc:_ Pro:_lucts C\uantuty
_ 1 - Steamed Rice_ 7 ) 15 TPD
By-Products

2 | Rice Husk - 5TPD
3 |RiceBran - 2TPD
4 | Broken Rice o - 2TPD

Whereas, vide reference 2" ciled, the Board’s Task Force Commitiee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instrucled the Z0-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity,. When they proposed to start the
parboiled activity, they shall obtain CIFO for the same.

Whereas, vide reference 3" ciled, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO lo the industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4" cited, the EE, RO, Nalgonda report was placed
before the CFO Committee meeting heid on 12.09.2023. After delailed
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discussions, the Committee recommended to issue amendment to CFO order for

carryout the raw rice milling activity only.

Accordingly, the following Amenidments are made to the CFO order issued
shall be read as follows: .

vide reference 1% cited and

« The Board issued Consent for Operation (CFO) to manufacture the following
producis:

S5.No. | Products T Quantity
1 | Raw Rice Milling : . 15TPD
“By-Products ) ‘ '
2 Rice Husk i - - 5TPD
3 "Rice Bran T 27TPD
4 | Broken Rice - 2TPD
The industry shall not 'Earfy' steamed rice acti\)ity under any
; civcumstances without taking Board permission.

Other Conditions: ,
1. The industry shall carryout the raw rice milling activity only and .shall not carry

steamed rice activity under any circumstances without taking Board permission.

9. The industry shall not consume & generate any water from the plant except domestic
purpose.

3. The industry shall not operate the boiler without permission of the Board.

4. The validity period of CFO order issued vide reference 1% cited remains the same with
the above mentioned conditions.

[P
Doee,

‘\R’ E . SR O el
SO CHIEF ENVIRONMENTAL ENGINEER (FAC)
TO e st &4 o
fils. Raja Rajeswari Parbolled Rice industries,
Sy No. 183/, Komarabanda (W},
Kodad (), Suryapet District.

Copy to the Environmentaf Engineer, TSPCB, Regional Office, Nalgonda for information.
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Pmerase X 1
wemrr———— /-
=  TELANGANA STATE POLLUTION CONTROL BOARD

Zonal Office, 25-35/11, Tulasi Reddy Complex, 2" Floor,
Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
Phone : 08455 280477, website: tspch.cgg.gov.in

AMENDMENT of CFQ & HWA ORDER

Qrder No: TSPCB/ZO/RCP/NLG/965/CFO/2023- 24 Date: 04.11.2023

Sub: TSPCB, Z0O, R.C. Puram — CFO - M/s. Raja Rajeswari Parboiled Rice
Industries, Sy No. 193/1, Komarabanda (V), Kodad (M),Suryapet District
— Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLG/965/CFO/2023-230824539075,
Dated: 23.06.2023.
2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.
3. Amendment of CFO Order No: TSPCB/ZO/RCP/NLG/965/CFO/2023-
214, Date: 22.09.2023
Industry request letter dt:27.09.2023.
The EE, RO, Nalgonda report dated 25.10.2023.
CFQ Committees meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

B

Ak

Whereas, the Board vide reference 1% cited, issued CFQO Order to M/s.
Raja Rajeswari Parboiled Rice Industries, Sy No. 193/1, Komarabanda (V), Kodad
(M),Suryapet District for carrying out for carrying out the following products with a
validity period upto 30.06.2033.

"s.Neo. | Products | Quantity |
"4 | steamed Rice '_ Ystep |
T T By-Products | e - ’
iﬂz _______ e B - TR i
| 3 Rice Bran ! 2TPD 1
e e

Whereas, vide reference 2" cited, the Board's Task Force Commitlee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.20 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3 cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling aclivity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the Steamed rice milling activily.
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Whereas, vide reference 5" cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carnying out Steamed rice milling activity.

The industry request and EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussions, the
Committee recommended to issue amendment to CFQ order for carryout the
Steamed rice milling activity as permitted in CFO order issued.vide reference 1% cited.
Accordingly; the followin Amendments are made to the CFO order issued
vide reference 1% cited and shall be read as follows: _‘ |
e The Board issued Consent for Operation (CFO) to manufacture the foliowing

products:

I s. No. ‘Purpr':fl'u&ts ' ' T Qualj{ify_
1 . Steamed Rice 15 TPD
‘By-Products T
5 [RiceWusk [ . 5TPD
4 [BrokenRes ] 2TPD __

The validity period of CFO order issued vide reference 1% cited remains the same
with the conditions stipulated therein. '

‘#o, RONMENTAL ENGINEER
To - e
M/s. Raja Rajeswarl Parboiled Rice Indusirie

Sy No. 193/1, Komarabanda (V),  “. |
" Kodad (M),Suryapet District. :
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Soors TELANGANA STATE POLLUTION CONTROL BOARD
e Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,

i‘»fﬁ-’*’;\i” Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.

VP2 Phone : 08455 280477, website: tspcb.cgg.gov.in
AMENDMENT of CFO & HWA ORDER
Order No: TSPCB/ZO/RCPINLG/O71/CFO/2023- S0 /’ Date: 22.09.2023

Sub: TSPCB, ZO, R.C. Puram — CFO — M/s. Sri Padmalaya Parboiled Rice
Industry, Komarabanda (V), Kodad (M), Suryapet District — Amendment
to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLG/971/CFO/2023-230824538437,
Dt:23.06.2023.
2. Minutes of the Board's Tasklorce Commiltee Meeting hc,ld on
16.08.2023 at Board Office, TSPCRB, Hyderabad.
3. The EE, RO, Nalgonda report dated 24.08.2023.
4. CFO Committee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.

ekl kk

Whereas, the Board vide reference 1% cited, issued CFO Order to M/s. Sri
Padmalaya Parboiled Rice Industry, Komarabanda (V), Kodad (M), Suryapet
District for carrying out the following products with a validity period upto
30.06.2033.

S.MNo. | Products e  Quantity _
1 | Paraboiled Rica E _18TPD:

S ,_BY'P'P‘?,”‘*’ [ _ R

2 | RiceBran N o ?0 D

- . _mBroken RICL I R 2 0 TPD” -

4 | RiceH Husk - | . 6 oTPD

Whereas, vide reference 2" cited, the Board’s Task Force Commiltee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders 1o
the 10 rice mills for raw rice milling activity. When they proposed to start the
parboiled activily, they shall obtain CFO for the same.

Whereas, vide reference 3" cited, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO to the industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4" cited, the EE, RO, Nalgonda report was placed
before the CFO Commitlee meeting held on 12.09.2023. After detailed
discussions, the Commitlee recommended to issue amendment to CFO order for
carryoul the raw rice milling aclivily only.
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Accordingly. the folluwmg Amendments are made to the CFO order issued
vide reference 1° clted and.shall be read as follows:

¢ The Board |ssued Consent for Dperat;on (CFQ) to manufacture the fallowing

products: L ,
[ 8. No. | Products Quantity
T 1| Raw Rice Miiling 15 TPD
By-Products
2 Rice Bran E . - 2.07TPD
3 . Broken Rice' | e ki i P ¢
4 | Rice Husk o BﬂTPD
The industry shail not carry paraboﬂee:i activity under any
circumstances withou‘t takm;) Bﬂdi’d pea'mnseian : ..

Other Conditions:

1. The industry shall carryout the raw rice milling activity only and -shall not carry
parboiled activity under any circumstances without taking Board. permission.

b

The industry shall not consume & generaie any water from the plant except domestic
purpose.

The industry shall not operate the ETP without permission of the Board.

o

The industry shall not operate the boiler without permission of the Board.

o

The validity period of CFO order issued vide refetence 1% cited remains the same with
the above mentioned conditions. ;

To

Mi/s. Sri Padmalaya Parboiled Rice Industry, s e
Komarabanda (V), Kodad (M), gy T
Suryapet District. '

Copy to the Environmental Engineer, TSPCB, Regional Gifice, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD

deelT
:;zﬁifézfg.; Zonal Office, 25-35/11, Tulasi Reddy Complex, 2" Floor,
x’{\,?-’ﬂf% Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.

Phone : 08455 280477, website: tspcb.cgg.gov.in

AMENDMENT of CFO & HWA ORDER

Order No: TSPCR/ZO/RCPINLGIO71/CFO/2023- 93¢ Date; 04.11.2023

Sub: TSPCB, Z0O, R.C. Puram ~ CFO -~ M/s. Sri Padmalaya Parboiled Rice
Industry, Komarabanda (V), Kodad (M), Suryapet District — Amendment
to CFO & HWA Order - Issued - Req.

Ref: 1. CFO Order No. TSPCB/ZO/RCPINLG/971/CFO/2023-230824538437,
Dt:23.06.2023.
2. Minutes of the Board's Taskforce Committee Meeling held on
16.08.2023 at Board Office, TSPCB, Hyderabad.
3. Amendment of CFO Order No: TSPCB/ZO/RCP/NLG/O71/CFO/2023-
209, Date: 22.09.2023.
Industry request letter dt:27.09.2023.
The EE, RO, Nalgonda report dated 25.10.2023.
. CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

SRS

dekekvve

Whereas, the Beard vide reference 1* cited, issued CFO Order to M/s. Sri
Padmalaya Parboiled Rice Indusiry, Komarabanda (V), Kodad (M), Suryapet
District for carrying out the following products with a validity period upto
30.06.2033.

S.MNo. [Products | Quantity
1 | Paraboiled Rice | TP
 |By-Products |

2 |RiceBran_ | _20TPD
3 | BrokenRice _" .20TPD
4  {RiceHusk e _607TPD

Whereas, vide referance 2™ cited, the Board’s Task Force Commitlee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3" cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling aclivity.
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Whereas, vide reference 5 cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carrying out paraboiled rice milling activity. '

The industry request and EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussicns, the
Committee recommended to issue amendment to CFO order for carryout the
paraboiled rice milling activity as permitted in CFO order issued vide reference 1%
cited.
Accordingly, the following Amendments are made to the CFO order issued
vide reference 1% cited and shall be read as follows: - |

o The Board issued Consent for Operation (CFO) to manufacture the foliowing

products: _ e
"S.No. | Products . 1 = Quanfity’
1 Paraboiled Rice.. .. 4+ . ABTED.. ..
‘ TBy-Products & o |
.2 RiceBran.. ... o) o0 20TPD 0
"8 tewkenRes .k 20TFD
4 | Rice Husk I &0TPD

The validity psriod of CFO order issued vide reference 1™ cited remains the same
with the conditions stipulated therein.

#él " IRONMENTAL ENGINEER
To

M/s. Sri Padmalaya Parboiled Rice Indus)
Komarabanda (V), Koedad (M),
Suryapet District.

Copy to the Environmenital Engineer, TSPCB, Regional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD
Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
Opp. Govl. ITI College, R.C.Puram, Sangareddy District - 502 03Z.
Phone : 08455 280477, website: tspch.cgg.gov.in

e -5

AMENDMENT of CFO & HWA ORDER

Order Mo: TSPCB/ZO/RCPINLGI943/CFO/2023- /| Date: 22.09.2023

Sub: TSPCB, ZO, R.C. Puram — CFO - M/s. Sri Venkata Lakshmi Parboiled
Rice Mill,Sy.No. 243, Komarabanda (V), Kodad (M), Suryapet District —
Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLGO43/CFO/2018, Dated:
23.07.2018.
2. Minutes of the Board's Taskforce Committee Meeting held on
16.08.2023 at Board Office, TSPCB, Hyderabad.
3. The EE, RO, Nalgonda report dated 24.08.2023.
4. CFO Commitlee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.

Whereas, the Board vide reference 1% cited, issued CFO QOrder to M/s. Sri
Venkata Lakshmi Parboiled Rice Mill, Sy.No. 243, Komarabanda (V), Kodad (M),
Suryapet District for carrying out the following products with a validity period upto
31.03.2028.
5. No.

— 1. -

| Products i Quantity

Paraboiled Rice | 26TPD

nd

Whereas, vide reference 2" cited, the Board's Task Force Commillee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram fo issue amendment orders to

the 10 rice mills for raw rice milling activity. YWhen they proposed to slarl the

parboiled activity, they shall obtain CFQO for the same.

Whereas, vide reference 3 cited, the EE, RO, Nalgonda submitted report
for issue of amendment of CFO {o the industry for carrying out raw rice milling
aclivity only.

Whareas, vide reference 4" cited, the FE, RO, Nalgonda report was placed
before the CFO Commiltee mecting held on 12.09.2023. After detailed
discussions, the Commillee recommended to issue amendment lo CFO order for
carryaut the raw rice milling activily only.

Accordingly, the following Amendments are made to the CFO order issued
vide reference 1 cited and shall be read as follows:

o The Board issued Consenl for Oparation (CFO) lo manufacture the following
producls:
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- 5. No. | Produsts . . T ... Quantity

1__ | Raw Rice Mlillng ' - 26 TPD 3
| The " industry “shall not carry parabmled activity under any t
i circumstances w:thout {aking Eioard permlssmn

Diher Conditions:

1. The industry shall carryout the raw rice milling activity only and shall not carry
parboiled activily under any circumstances without taking Board permission.

2. The industry shall not consume & generate any water from the plant except domestic
purpose.

3. The industry shall not operate the ETP without permission of the Board.
4. The industry shall not operate the boiler without permission of the Board.

5. The validity period of CFO order issued vide reference 1% cited remains the same with
the above'mentioned conditions.

JOINT CHIEF ENWRONM'ENT&L ENGI EER {FAC)

To
Mifs. Sri Venkata Lakshmi Parboiled Rice RAil,

Sy.Mo. 243, Komarabanda (V),
Kodad (M), Suryapet District.

Copy to the Environmental Engineer, TSPCB, Rsgional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD

THwols
.:“;u\\wrigh/“ Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
ﬁ"ﬁﬁ Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
4 Phone : 08455 280477, website: tspcb.cgg.gov.in
AMENDMENT of CFO & HWA ORDER
Order No: TSPCBIZO/RCPINLG/943/CFO/2023-977 Date; 04.11.2023

Suhb: TSPCB, Z0O, R.C. Puram — CFO -~ M/s. Sri Venkata Lakshmi Parboiled
Rice Mill,.Sy.No. 243, Komarabanda (V), Kodad (M), Suryapet District —
Amendment to CFO & HWA Order — Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLG/943/CFO/2018, Dated:
23.07.2018.
2. Minutes of the Board's Taskforce Commitliee Meeling held on
16.08.2023 at Board Office, TSPCRB, Hyderabad.
3. Amendment of CFO Order No: TSPCB/ZO/RCP/NLG/943/CFQ/2023-
211, Date: 22.09.2023.
Industry request letter dt:27.09.2023.
The EE, RO, Nalgonda report dated 25.10.2023.
. CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

B iGm B

et

Whereas, the Board vide reference 1* cited, issued CFO Order to M/s. Sri
Venkata Lakshmi Parboiled Rice Mill,Sy.No. 243, Komarabanda (V), Kodad (M),
Suryapet District for carrying out the following products with a validity period upto
31.03.2028.

i__S-_!%!p_- [Produets | _Quantity |

1 |ParaboledRice | 26TPD ]

Whereas, vide reference 2™ cited, the Board's Task Force Commitlee
meeting held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders to
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled activity, they shall obtain CFO for the same.

Whereas, vide reference 3" cited, the Board issued amendment of CFO
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.

Whereas, vide reference 5" cited, the industry request and EE, RO,
Nalgonda submitted report for issue of amendment of CFO to the industry for
carrying out paraboiled rice milling aclivity.
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The industry request ahd EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussions, the
Committee recommended to issue amendment to GFO order for carryout the
paraboiled rice milling activity as parmitted in CFO order issued vide reference 1% cited.
Accordingly, the foltowing Amendments are made to the CFO order issued
vide reference 1 cited and shali be read as follows:

o The Board issued Consent for Opgration (CFO) to manufacture the following

products: . _
L S. No. | Products e R Quantity . .
"1 [ParsbolledRice [ 267PD_

The validity period of CFO order issued vide reference 1*! cited remains the same
with the conditions stipulated therein.

To A d

Mfs. Sri Venkata Lakshmi Parboiled R ce il
Sy.No. 243, Komarabanda (V}), Lot W
Kodad {M), Suryapet District.

By

Copy to the Environmental Engineer, TSPCB, Regionai bfﬁce, Nalgonda for informatior:.
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e TELANGANA STATE POLLUTION CONTROL BOARD
L Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,

4\.qv Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
AL Phone : 08455 280477, website: tspcb.cgg.gov.in

AMENDMENT of CFQ & HWA ORDER

Order No: TSPCB/ZO/RCP/NLG/1110/CFQ/2023- /2. Date: 22.09.2023

Sub: TSPCB, Z0O, R.C. Puram — CFO — M/s. Sri Venkata Ramana Paraboiled
Modern Rice Mill, Sy.No. 230/1A & 230/2, Komarabanda, Kodad (V&M),
Suryapet District — Amendment to CFO & HWA Order - Issued — Reg.

Ref: 1. CFO Order No. TSPCB/ZO/RCP/NLG/1110/CFQ/2018-1657, Dated:
31.12.2018.
2. Minutes of the Board's Taskforce Commiltee Meeting holci on
16.08.2023 at Board Office, TSPCB, Hyderabad.
The EE, RO, Nalgonda report dated 24.08.2023.

3.
4. CFO Cornmillee meeting held on 12.09.2023 at TSPCB, Zonal Office,
R.C Puram.’

FhAhEN
Whereas, the Board vide reference 1* cited, issued CFO QOrder to M/s. Sri
Venkata Ramana Paraboiled Modemn Rice Mill, Sy.No. 230/1A & 230/2,

Komarabanda, Kodad (V&M), Suryapet District for carrying out following products
with a validity period upto 31.12.2028.

S. Mo. | Products [ Quanlliy |
L qupplleq Rme - l ~210TPD
. |ByPreduet
|2 | Husk ey 8T
3 |Brokenrice | 2TPD |
4 Rice Br'm i 2TPD ‘

Whereas, vide reference g ciled, the Board's Task Force Commilice

meeting held on 16.08.2023 al Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instrucled the ZO-RC Puram to issue amendment orders o
the 10 rice mills for raw rice milling aclivity,. When they proposed 1o start the
parboiled activity, they shall obtain CFFO for the same.

Whereas, vide reference 3™ ciled, the EE, RO, Nalgonda submitted report
for issue of amendmenl of CFQO to the industry for carrying out raw rice milling
activity only.

Whereas, vide reference 4" cited, the EE, RO, Nalgonda report was placed
before the CFO Commitltee meeling held on 12.09.2023. After detailed
discussions, the Commillee recommended to issue amendment to CFO order for
carryout the raw rice milling activity only.
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me fmilnwmg Amendments ars. made to the CFO order issued

mde raference 15' clted arsd shall be readl as follows:

L]

The Board lssued Consent for Operatlon (CFO) to manufacture the following

products: =~ . s s N
[ 8. No. | Products : : ‘ Guantity
S "Raw Rice Milling__~ 7 21TPD
By-Products g e o
2| Husk ' _S51PD
3 | Brokenfce .- ... . e ... _2TPD_
] 4" |'Rice Bran 2TPD :
[ The industry shall not cary parabmled activity under any:
i c:rcumstances wﬁhnut taking- Board permnssm&n ! o

Other Conditions:

1.

SIS

10

The industry shall carryout the raw vice milling activity oniy and shall not carry
parboited activity under any circumstances without taking Board.permission.

The industry shall not consume & generate any water from the plant except domestic
purpose.

The industry shall not operate the ETP without permission of the Board.

The industry shall not operate the boiler without permission of the Board.

The validity period.of CFO order issued vide reference 1% cited remains the same with
the above mentioned conditions.

\&"1&;' Bt
'#JGINT CHIEF ENVIRDWMENT&L ENGINEER {Fﬂlﬂ)

s, Sri Venkata Ramana Paraboiled Nodern R:ce M:Ii
Sy.No. 230/1A & 230/2, Komarabanda,
Kodad (V&HM), Suryapet District.

Copy to the Environmental Engineer, TSPCB, Regional Office, Nalgonda for information.
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TELANGANA STATE POLLUTION CONTROL BOARD

Booms
7 nw«g;w\\_ Zonal Office, 25-35/11, Tulasi Reddy Complex, 2™ Floor,
SAREET Opp. Govt. ITI College, R.C.Puram, Sangareddy District - 502 032.
A Phone : 08455 280477, websile: tspcb.cgo.gov.in

AMENDMENT of CFQ & HWA ORDER

Qrder No: TSPCBIZO/RCPINLG/1110/CFQf2023-2 24 Date: 04.11.2023

Sub: TSPCB, ZO, R.C. Puram - CFO — M/s. Sri Venkata Ramana Paraboiled

Modern Rice Mill, Sy.No. 230/1A & 230/2, Komarabanda, Kodad (V&M),

Suryapet District — Amendment to CFO & HWA Order - Issued — Reg.

Bef: 1. CFO Order No. TSPCB/ZO/RCP/NLG/1110/CFO/2018-1657, Dated:

31.12.2018.

2. Minutes of the Board's Taskforce Commiltee Meeling held on

16.08.2023 at Board Office, TSPCB, Hyderabad.

3. Amendment of CFO Order

TSPCB/ZO/RCPINLG/M110/CFO/2023-212, Date: 22.09.2023

Industry request letter dt:27.09.2023.

The EE, RO, Nalgonda report dated 25.10.2023.

- CFO Committee meeting held on 04.11.2023 at TSPCB, Zonal Office,
R.C Puram.

MNo:

= S o

Whereas, the Board vide reference 1% ciled, issued CFO Order to M/s. Sri
Venkata: Ramana Paraboiled Modern Rice Mill, Sy.No. 230/1A & 230/2,
Komarabanda, Kodad (V&M), Suryapet District for carrying out following products
with a validity penod upto 31.12.2028.

S. No ProducL. l Quant!ty

1 |PaboledRice | 210TPD |

o By»Procluct ’ S |
2 Husk i 5TPD |

3 | Brokenfice | 2TPD

4 |RiceBran . 2TPD |

Whereas, vide reference 2" cited, the Board's Task Force Commitiee
meeling held on 16.08.2023 at Board Office, TSPCB, Hyderabad in connection
with OA No.90 and instructed the ZO-RC Puram to issue amendment orders to '
the 10 rice mills for raw rice milling activity only. When they proposed to start the
parboiled aclivity, they shall obtain CFQ for the same.

Whereas, vide reference 3™ cited, the Board issued amendment of CFC
Order for carrying out the raw rice milling activity only.

Whereas, vide reference 4" cited, the industry requested the Board for
issue of consent for carrying out the paraboiled rice milling activity.
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Whereas, vide reference 5" cited, the industry reguest and EE, RO,
Nalgonda submitted report for issue of amendment of CFO 1o the industry for
carrying out paraboiled rice miliing activity.

The industry request and EE, RO, Nalgonda report was placed before the
CFO Committee meeting held on 04.11.2023. After detailed discussions, the
Committee recommended to issue amendment to CFQ order for carryout the
paraboiled rice milling activity as permitted in CFO order Issued vide reference 1% cited.
Accordingly; the following Amendments are made to the CFO order issued
vide reference 1° cited and shall be read as follows:
s The Board issued Consent for Operation (CFQ) to manufacture the following

producis: 2
8. No. | Products ' T Quantity
1 | ParbolledRice._ . . |.. .. 21.0TPD
" I'By-Product '
2 {PHusk : 5 TPD
3 | Brokenrice B " 27PD

4 |Rice Bran 2TPD |

The validity period of CFO order issued vide reference 1% cited remains the same
with the conditions stipulated therein.

To
Mis. Sti Venkata Ramana Paraboiled i :
Sy.No. 230/ A & 230/2, Komarabanda,: >
Kodad (V&MM), Suryapet District. &

Copy lo the Environmental Engineer, TSPCB, Regional Oﬁ?c;e,-w}\fa!gonda for information.
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Item No.17:-
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conference)
Original Application No. 90 of 2021 (SZ)
IN THE MATTER OF:

Naveen Kumar Jalagam,

Telangana
... Applicant(s)

Versus
State of Telangana and Ors.

...Respondent(s)
Date of hearing: 14.08.2024.

CORAM:

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): Mr. G. Stanly Hebzon Singh.

For Respondent(s): Mr. Mohammed Aathic represented
Mrs. H. Yasmeen Ali for R1 & R3.
Ms. C.P. Kavitha Renjini represented
Mr. T. Sai Krishnan for R2.
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ORDER

1 The District Collector - Suryapet District, in its report
dated 16.09.2023, has stated that the committee had
recommended to issue amendment orders to the rice mills for
only raw rice milling activities and they shall obtain Consent for
Operation (CFO) before starting the parboil activity, if any. The
said orders are yet to be issued by the Telangana SPCB.

2, The Telangana SPCB is directed to issue such orders

modifying the CFO issued earlier.

3. The learned counsel appearing for the applicant will

be satisfied if the said order is passed by the Telangana SPCB.

4. Let the report be filed after the above-referred order

is passed by the Telangana SPCB,

5. Post the matter on 06.09.2024 for final hearing.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

0. A. N0.90/2021 (SZ),
14t August, 2024. Mn.
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